ITEMNO.3 REGISTRAR’SCOURTNO.1 SECTIONXIV
SUPREMECOURTOFINDIA
RECORDOFPROCEEDINGS
BEFORETHEREGISTRARMP.BHADRAN

Petition(s) for Special Leave to Appeal (Civil)....... 200 8
CC7834/2008

SAT P AL & ANR. Petitioner(s)
VER SUS
UNION OF INDI A & ANR. Respondent(s)

(With appln(s) for c/delay in refiling SL P and office report )

Date:31/07/2008 This Petition was called on for hearing today.

For Petitioner(s)
M/S. Hingorani & Associates,Adv.

For Respondent(s)

UPON hearing counsel the Court made the following
ORDER

Deleted.

(MP.BHADRAN
Registrar
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